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SHRI SHYAMNANDAN MISHRA 
($egusarai) ; Sir, a few days back a warning 
had been given in this House that there was 
going to be a strike by the railway employees 
in the Barauni area.

MR. SPEAKER : When you met me, 
I thought, you had sent some notice to me 
about that.

SHRI SHYAMNANDAN MISHRA : 
Now the <sei vices have been paralysed. I 
would like the Railway Minister to make a 
statement on this subject as to haw they 
uant to get about a settlement of the legiti
mate grievances of the workers there.

SHRI S. M BANFRJFE (Kanpur) : It 
is sujh an important matter that the Railway 
Minister can make a statement &tw tnotu.

SHRI A. K. GOPALAN (Pulghat) : I 
have already diawn his attention to this. I 
have written to him sending the telegram 
that I had received. I have not received any 
reply. To day it is all paralysed.

MR. SPEAKER : The Railway Minister 
should make some statement.

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA) : I will 
pass on the information to the Railway 
Ministci.

MR. SPEAKER : The Parliamentary 
Affairs Minister will convey it to him.

12,40 hrs.
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MR. SPEAKER ; Some Members wanted 
that sittings or the House for the 5th, 6th 
and 7th should be given up and that the 
session should adjourn on the 2nd. Most of 
the Members said that they had their engage
ments on these days. Others wanted that 
because of the harvesting season in the north 
India, they did not want to have the session 
towards the middle or the end of April. So, 
we reviewed the list of business and found 
that it could be finished on the 2nd evening. 
Even if we had accepted the other alternative 
to meet at the end of April, some Members 
said that was the harvesting season. There- 
foie, the onl* alternative open was that we 
finish the business on the 2nd evening and 
meet a little earlier or, if not a little earlier, 
at the end of May or 1st week of June. That 
was decided by the House. 1 put it to the 
House and they agreed to it. The Minister 
put the list of business for this week. I put 
it to the House and the House agreed 
to it.

RE. SITUATION IN EAST PAKISTAN
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What have they done ? When the 
people arc dying by thousands, it is not a 
question of debate, it is not a question of 
expressing certain pious wishes. What action 
has the Government taken to protest against 
this butchery, massacre and genocide ?

there is another thing. It has been 
reported in West Bengal papers that a Dakota 
carrying Indian passengers from Gauhati to 
Calcutta has been shot down by Pakistan 
army and has crashed in Pakistan territory...

MR. SPEAKER : Will you please sit 
down ? I am not allowing you.

SHRI SAMAR OUHA : th is  is nay  
relevant 1 have put in * Call Attention 
Notice. The Civil Aviation Minister should

make a statement in this House whether this 
Dakota is still missing.*. ,

MR. SPEAKER : I have not permitted
you.

SHRI SAMAR OUHA : Our relations 
arc there. They have been killed and butch
ered. L'ven Indian nationals have been 
butchcrcd by Pakistan army. Are we to sit 
idle hetc when thousands. <. f people are being 
killed, when thousands of people are being 
butchctcd and massacied ? Str, it is not a 
mere expression ol sympathy. What s»olid 
step has been taken

MR. SPEAKER : Mr, Samar Guhd, I 
will have lo peiform a very unpleasant duty 
if you t?o on like this ’

SHRI SA^ARGUllA * . to stop this 
genocide ? 'Ihat I want to know. I solidly 
support that this House should express its 
complete solidaiily with the freedom battle 
of East Bengal This is a vital link not 
only with the ..

MR. SPJLAKf’R : Mr. Gopalan.

Mr. Samar Guha, kindly Ml down.

SHRI SAMAR GUHA : I am not 
sitting. My brethren across the borders are 
being butchered. I conic from Dacca. My 
heart is bleeding. [ know in the streets o f 
Dacca thousands of people are being killed. 
Do you want me to sit idle when thousands 
of my brethren are being butchered and 
killed 7

MR. SPEAKER .* Keep your balance 
please.

SHRI SAMAR GUHA : Mothers, 
women and children are being killed and we 
are sitting idle.

MR. SPEAKER : If you go on like 
this, nothing will go on repord. Please ait 
down. The same thing can be said in * 
better way.

SHRI SAMAR GUHA : If you bed 
only come from Dacca, your reaction would 
be difftfe&t.
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SHRI S. M. BANERJEE (Kanpur): 
Everyone of os comes from Dacca. You arc 
not the only person...(Interruptions)

MR. SPEAKER : Whal is this going 
on ? It does not look nicc for me to make 
a reference about you in others’ presence, 
Mr. Oopalan.

SHRI A. K. GOPALAN (Palghat): Sir, 
it is true that a statement has been made 
two days hack by the Piimc Minister. But, 
the situation today is entirely different from 
what it was days before, There is a provi
sional Government set up there and also, 
as far as he fighting is concerned, it is very 
terrible. So, the Government also might 
have something to say and l he Prime 
Minister also said that day that afier two 
days, every time when a situation arises, the 
Prime Ministci would say something. So, it 
is time now that wc have to say something 
to show our solidarity with the mighty people 
of Bangla Desh-- Fast Pakistan. It is true that 
tl'e situation to day is different from that 
existed two days back. So, \\e request that 
the Prime Minister would make a statement 
which will show our solidarity with the 
fighting people of Fast Pakistan.

SHRI INDRAJ1T GUPTA (Alipote) : 
Mr. Speaker, Sir, may I make submission ?

As Mr, Gopalan has rightly said, the 
events are moving with giant stride now. 
Since you declared in the House which was 
also approved by the House that the Lok 
Sabha will adjourn on the 2nd of Api il and 
as there arc just four or five days to go, I 
would make two suggestions for your consi
deration and the consideration of the 
House.

First of all, 1 am in favour of the idea 
thrown up by my colleague, Shri Vajpayee, 
that before this House adjourm—at least I 
think there would be no harm in our adop
ting unanimously, it is not a matter of 
controversy between this side or that side 
or any other side~*a unanimously approved 
draft can be prepared In consultation with 
all sections of this House and only an agreed 
and unanimous draft resolution can be 
brought before this House and should, 1 
think, be adopted unanimously, giving correct 
etprsMfai to the sentiments which were 
expwssed in this House two days ago.

1 think the House will not meet again 
till the end of May. So, one shudders to 
think what may happen across the border in 
this intervening period. Before the curtain 
falls on these events, let the people of Bangla 
Desh at least know that Parliament of India 
do unanimously agree on one thing—that 
we express wholeheartedly our support and 
solidarity to their struggle. I think there 
should be no difficulty.

Secondly, I would submit that keeping a 
very close watch on the development of 
events during the next 3-4 days, if it is 
necessary, on the 2nd, before this House 
adjourns, you would be kind enough to give 
us another opportunity to have a discussion 
bccause in the next 3-4 days something may 
take place which will be quite different from 
what it is to day. We do not know. I do 
not want to anticipate events. It is very 
difficult to judge which report that is appear
ing is corrcct, authentic or not authentic. So 
in three or four days* time a totally different 
picture may emerge. So, I would request 
you to keep a close watch on these things 
and to enable us, before the House adjourns, 
to have another discussion sometime so that 
we may express our views. And, in the 
meantime, this resolution idea may be thought 
of. I think there is no difficulty in working 
out an appropriate text which could be 
unanimously agreed to and would give proper 
expression to the feelings of the people of 
our country through this Parliament.

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOMB AFFAIRS, MINISTER OF PLAN
NING AND MINISTER OF INFORMA
TION AND BROADCASTING (SHRIMATI 
INDIRA GANDHI) : I have to make one 
submission. 1 was just saying that what I 
promised to the House was not that I would 
make another statement but that I would 
be consulting the leaders of the opposition 
groups and I think wc might meet on this 
issue which they have raised here. I have 
no objection to a resolution, but we could 
sit together and see what can be done.

SHRI SHYAMANANDAN MISHRA : 
May I make this submission, Mr. Speaker ?
I want to say this in this very context, 
since you are now closing the chapter about 
the adjournment of'the House on *thfe 2nd. 
May I submit that this is ft fast*deVfeloping
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[Shri Shyamanandan Mishra]
situation ? If this fast-developing situation 
requires that the House be called in session 
soon after, then, for us to meet by the end 
of May will be too late. Will you kindly 
consider that ? What is the difficulty about 
having another discussion on this ?

MR. SPEAKER : We are calling the ‘ 
meeting of the leaders. These things can he 
discussed there.

SHRI SHYAMANANDAN MISHRA : 
We have not been callcd for the last few 
days. Two days have passed.

AN HON MEMBER .* It is not necessary 
to call the meeting every day.

MR. SPEAKER : Mr. Khadilkar.

12.52 hrst.

LABOUR PROVIDENT FUND LAWS 
(AMENDMENT BILL)*

THE MINISTER OF LABOUR, EM
PLOYMENT AND REHABILITATION 
(SHRI R. K. KHADILKAR) : Sir, I beg 
to move for leave to introduce a Bill further 
to amend the Coal Mines Provident Fund 
and Bonus Scheme Act, 1948 and the. 
Employee** Provident Funds Act, 1952.

MR. SPEAKER : The question is :

That leave be granted to introduce a Bill 
further to amend the Coal Mines Provi
dent Fund and Bonus Schemes Act, 
1948 and the Employees* Provident 
Funds Act, 1952.

The motion was adapted 
\

SHRI R, K. KHADILKAR : 1 introduce 
the Bill.

SATEMENT RE LABOUR PROVIDENT 
FUND LAWS (AMENDMENT) 

ORDINANCE

THE MINISTER OF LABOUR, 
EMPLOYMENT AND REHABILITATION 
(SHRI R. K. KHADILKAR): Sir, I beg 
to lay on the Table a copy of the explana
tory statement (Hindi and English versions) 
giving reasons for Immediate legist;?tion by 
the Labour Provident Fund Laws (Amend
ment) Ordinance, 1971, as required under 
rule 71(1) of the Rules of Procedure and 
Conduct of Business in Lok Sabha. [Placed 
in Library. See No. L T - 10/71. ]

12.54 hrs.
ORISSA BUDGET- 1971-72 - GENERAL 

DISCUSSION, ♦♦DEMANDS FOR 
GRANTS ON ACCOUNT (ORISSA),

1971-72 AND *DEMANDS I OR 
SUPPLEMENTARY GRANTS 

(ORISSA), 1970-71

MR, SPEAKFR ; Now wc will lake 
up Item 11. Items 11, 12 and 11 will be 
discussed together. Shri P. K. Deo.

D fmand N o . 1 : E lfciio ns and
OTHt R tXPCNDITURE RELATING TO

t h e  H om e  D e p a r t m e n t

MR. SPEAKFR : Motipn moved :

“That a sum not exceeding 
Rs 3),30,000/- be granted to the 
President out of the Consolidated Fund 
of the State of Orissa, on account, fo r  
or towards defraying the chaiges during 
the year ending on the 31st day of 
March* 1972, in respect of ‘Elections and 
other expenditure relating to the Home 
Department.’ "

Demand No 2 : Jails

VfR. SPEAKER : Motion moved :

“th a t a sum not exceeding 
Rs. 30*00,000/- be granted to the

"Published in Gazette of India Extraordinary, part H, section % <J*ted 29*3-71.
**Movetf wfth the recommendation of the Pretideok ,


